
CENTRAL Al) MINISTRATIVE TRIBUNAL 
AHME DA BAD BENCH 

O.A. No. 292 of 1993 

Pi!e_OltIeeisioj)G 

Mr. Ashok K Varshnev 	_____ - Petitioner [si J 

Mr,RB.S}ma &S. Tripathv:Advocate for the petitioner [s] 

Versus 

Union of India & Ors. 	 Respondent [s 

Mr. RN. Doctor & 	Advocate for the Respondent [s] 
Mr. PF Adhvaryu for R-2. 

CORAM: 

THE HONBLE MR. A. S. SANGIfAVI 	 MEMBER (J) 

THE HONBLE MR. G.C. SRIVASTAVA 	MEMBER (A) 

JUDGMENT 

I Whether Pixrters of Local papers may be aIoved to sep- the Jlidgrnent? 

Ta he referred to the Renorter or not ? 

hcthcr their Lrciships wish to set the f.ir copy W 	 of the judgment ? 

Whether it nerds to be circulated to other Benches of the Tribunal ? 



Dr. Ashok K. Varshnev 
Manager, Gujarat State Forest 
Development Corporation Limited, 
78, Vanganga, 
\'add 	- 390 008 (Gujarat) 

Advocate: Mr. P. B. Shaxnza & S. 

Versus 

Applicant 

Union of India, Notice to be served through 
The Secretaj Government of india, 
Ministry of Environment and Forests and 
Wild Life, ParcTavaran Bhavaj 
C.G.O. Complex, Lodi Road. 
New Delhi. 1.10 003. 

2. 	The State of Gujarat, Notice to he 
served through the Secretar, to the 
Government of Gujarat, Forests and 
Environment Departrnets Sachivalava 
Gandhjnaar. 	

ii 	

Respondeits = 
Advocate: Mr. LN+ Doctor & P.F. Adhvaryu for R-2. 

ORAL ORDER 
O.A 292 of 1993 

Date: 1LO92000 

Per Hontbie Shri. A. S. Sanghav:i 	Member (J). 

Neither the applicant nor his advocate has remained 
presen 	

proceeded with this O.A. It appears that they 
are not Interested in Proceeding  with the O.A. 	Under the 
circurnstarlces the O.A. is dismissed in default 

with no order as 
to costs, 

(S.C. Srivasthva) 
Member Ri 
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( Se Rule 114 ) 

IN THE CEL ADIMINIST-PATIVE TRUIL, AHDABAD BENCH 
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APPLrCNT (s) 
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Certjfed that the file is comp1ee in all respects. 
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Signature of S.Q.(j) 	
Signature of Dealing Hans. 


